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The Pattukkottai forest range on Thursday
arrested M Kannusamy (63) for alleged illegal
possession of 383 sea cucumbers. A search is
on for another suspect, K Kalimuthu (40)

SEA CUCUMBERS
SEIZED, MAN HELD
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TRANSMISSION CORPORATION OF
ANDHRA PRADESH LIMITED

Thie APTRANSCO invites on-line bids for Spec. No PMM23-e-268/2025 for
PSupplyoof 18 Nas. S0MVA 2200336V PTRS (Lot-1--8Nos. Lot-2-10 Nas.)) FOR
utilization in BESS & Construction works in various suobstations of
APTRANSCO. Date and Teme of availability of tender: 0108 2025 by 17-00
Hrs. Further details can be seen in website(s) wwww, eprocurement. gov.in
For further detaifs Contact No: 94910 45249,

sd/- Chief Engineer/Transmission

OIFR No 4304PP/CLADVTAASINZ1-22, O A1/AT/2025

EXPRESS READ

50 kgillegal tobacco
products seized; 8 finedZ2 L
DINDIGUL: Eight shopkeepers in Dindigul

were fined a total of ¥2 lakh for allegedly
selling illegal tobacco products on

Three injured
in clash during
hockey match

EB power line on middle of
road irks Madurai motorists

EXPRESS NEWS SERVICE
@ Dindigul

THREE minors including a
14-year-old girl were injured,
after a student clash in a zonal
level hockey match, organised
in a private arts and science
college ground in Dindigul city
on Thursday morning. A police
source said during the match,
the hockey ball fell near the
ground where a college profes-
sor was walking. He immedi-
ately picked up and threw the
ball inside the match. But, this
was opposed by the physical
trainer of the school, which led
to arguments between the duo.
A group of boys belonging to
another group, supported the
professor. The verbal spat
turned turned into fist fight
and as a result, three minors
including the minor girl, who
was the sister of one of the sus-
pects, sustained injuries. The
injured were referred to
Dindigul Medical College Hos-
pital. Both the hockey teams
staged a protest to seek action.
After a pacification, the protest
was withdrawn. Both teams

EXPRESS NEWS SERVICE
@Ma(_jurai

A high-tension (HT) electric
pole, located in the middle of
Thiruparankundram-Thiru-
mangalam Road, immediately
next to a three-way junction in
Thirunagar in the city, is yet to
be shifted away, despite it being
the cause of several road acci-
dents. Residents and motorists
alike alleged that no action has
been taken on their repeated
petitions and complaints re-
garding the same.

Veerapandian, a resident,
told TNIE that more than a doz-
en accidents -- none of them fa-
tal -- have occurred allegedly
due to the HT pole being locat-
ed in the middle of the road
near Thirunagar Third bus
stop. Calling it a hassle to mo-
torists, he alleged that the Tan-
gedco has not take any action to
remove or relocate the electric
pole off the road.

Expressing distress over the
issue, Rohit, another resident,
said, “When locals raised the
issue, just deflectors were

High-tension electric pole located in the centre of Thiruparankundram road near
Thirunagar, Madurai city | express

plaints the local authorities
and Tangedco officials have
turned a blind eye for several
years,” adding that motorcy-
clists are the most affected.
Speaking to TNIE, an official
from Tangedco (Madurai city)
said the HT electric pole was
installed long before road-wid-

Thursday morning. After receiving a tip-

violations.

Collector

in Kariapatti

EXPRESS NEWS SERVICE
@Virudhunagar

spot. “These are high tension
poles. Works to shift the pole
will be carried out after discon-
necting supply to the main
lines from the Pasumalai sub-
station. We will inform our su-
periors, and a team of Tanged-
co staff, led by assistant
engineer (Pasumalai) will car-

off regarding the sale of illegal tobacco
products for several weeks, a team of
food safety officials inspected several
shops in Thadikombu, Sukkampatti,
Vazhakaipatti, Athoor, and Natham
areas, and seized a total of 50 kg of
illegal tobacco products, according to a
source. The officials levied a penalty of
Z25,000 each on the eight shopkeepers,
issued a show cause notice, and warned
them of criminal action for repeated

ENS

Inspects progress
of infra projects

DISTRICT Collector N O Sukhaputra
inspected various ongoing develop-
ment projects in the Kariapatti pan-
chayat union on Thursday to review

FORM A - PUBLIC ANNOUNCEMENT

1 |Mame.of corporate debtor

(Under Regulation & of the Insoblvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

M/s. JAISUBA AGRO PRODUCTS PRIVATE LIMITED

RELEVANT PARTICULARS

W/s.Jaisuba Agro Products Private Limited

deblor

9 Date of Incorporatan of corporata

21/07/2020

Authority under which corporate
3 | dabior is incorporated | registered

ROC Coimbalare

4 Corporata Identity Mo /Limited
Liabdlity |dentification No. of
corporate deblor

LUt 5400TZ2020PTCO534151

Addrass of the registerad office
§ |and principal office (it any) of
conporate dabtor

Door Mo, 34, 5 DGL Road Salal Pudur
Dindigul, Oddanchatram,
Tasmil Madu - 624619

g |Insolvency commencement date
in raspect of corporate deblor

2dth

uly, 2025,

[Order received by IRP on 29th July, 2025]

7 |Estimated date of closure of
insolvency resolufion process

P g = E e e e pm ey e g

Mame and registration number of
g |the insolvency professional acting
as anterim resolubion professional

20th &

anuary, 2026,

CAKalaisalvan P
Feg Mo: IBBLIPA-G017P-
029389/2025-2026/14519

Addrass and e-mail of the imbarim
resalutian prafessional, &5
remistered valh the Board

212, Sathya WNagar, Mylampatti Posi,
Coimbatore - 641 (62
Email; kalaisehanpoaEgmail.com

10

Addrass and g-mad to be wsed for
correspandence with the interim
resalution prolessional

Caimb

GA Kalaisalvan P
212, Sathya Magar, Mylampaiti Post,

alore - BA1062,

E-mail : jaisuba.cimpmgmail.com

11

Last-date for submission of claims

12th August, 2025

lodged a complaint with Thad- placed in front of the pole. De- ening works, which resulted in ry out the works,” said the the implementation of government- 12 E‘ﬂﬂﬁﬁﬂﬁf creditors., if any, under | Not Applicable
ikombu Police Station. spite several petitions and com- the pole remaining on the same official. funded schemes and gather feedback ‘;Eﬁn{ﬂ “Lfé‘;é‘fﬁ;]g”bﬁﬂ of
from employees on welfare imterlim Tﬂﬁlﬂmtin" Drnf{:ssmn&]
1 d . . 11 . prZ%I(;%I;l;ing to sources, inspection 13 Pr-za:nes. of Insolvency Not Applicable
° ’ rofessionals identifed to act as
Tasmac on y ept f U.IlCthIllng WCILI 111 DMK gO V t. EPS began at Thonukal panchayat, where Authorised Representative of
he reviewed desilting works at the creditors in a class (Three names
Muthaiyanur Karisal tank under the lor each class)
EXPRESS NEWS SERVICE home to many minority com- caste and religion,” he said. colleges across Tamil Nadu. Minor Irrigation Tank Renovation 14] (2} Relevant Forms and a) Wehb Link:
@Ramanathapuram munities, EPS accused the Taking a dig at the DMK gov- He further alleged that the Scheme at a cost of ¥9.35 lakh. He (b) Details of authorized ttps./ibbi.gov.invenhome/ dowrloads
DMK and its allies of merely ernment, he said it has fulfilled DMK operates like a corporate  then visited Kallakurichi panchayat ﬁgrgf::q'ﬂ: o br) Mot applicable

OPPOSITION leader and
ATADMK general secretary
Edappadi K Palaniswami on
Thursday said that during
former chief minister J Jayala-
lithaa’s leadership, AIADMK
supported APJ Abdul Kalam
for presidency while DMK
backed his opponent, This is
proof that the AIADMK has
truly stood by the minority
communities.

Duringhis election campaign
tour in Ramanathapuram,
highlighting that the region is

and inspected the tree plantation
project near the Samathuvapuram-
Kallakurichi road.

He also reviewed the construction
of anew Government Primary Health
Centre, being built for ¥60 lakh under
the 15th Finance Commission Health
Grant, and the progress of houses
constructed under the Pradhan
Mantri Awas Yojana (PMAY). During
his visit to the Kariyapatti taluk of-
fice, he interacted with the public, re-
viewed petitions, and instructed the
officials to process and resolve the is-
sues efficiently.

company, with its positions
held by family members and its
focus centred on the growth of
their own family rather than
public growth.

He criticised the DMK for in-
creasing taxes, electricity tar-
iff, and water charges, even
without any major crisis dur-
ing their tenure. He highlighted
that during AIADMK’s term,
amid Covid-19, there were no
such price hikes, and this
shows their commitment to
protecting people’s welfare.

only 10% of the promises made
in the election manifesto. “Tas-
mac appears to be the only de-
partment functioning effective-
ly under the DMK regime,”
Palaniswami claimed.
“AIADMK govern-
ment prioritised pub-
lic welfare across all
departments, espe-
cially education,”
the former CM said,
highlighting the
establishment
of 11 medical

pretending to safeguard the mi-
norities, and it was the AIAD-
MK which ensured their
protection.

“From the time of MGR’s
leadership, during AIAD-
MK’s rule, there were no
incidents of caste or reli-
gious clashes, and the
state functioned like a
peaceful park. However,
the situation has now
changed into unrest
and AIADMK
stands above

Motice s hereby pndn thal ithe Mational Company Law Tbunal has ordered the
commencement of 3 corporate Insolvency resclution process of the Jalsuba Agro
Products Private Limited vide order no, CP(IB)/ 50/ 2025 dated 24th July, 2025 [Order
received by IRP on 20k July, 2025]

Tha creditors of Jaisuba Agha Products Privale Limiled, are ferehy Galled upan 16 subsmil
bt claime with prood on of before] 21k Awgust, 2026 1o the interim resolution professional
#ithe address mentionsd against entry Mo, 10,

Tha financial creditors shadl submit their claims with proof by electronic means only, Al
alfer creditars may subimi the claims with proal in person, by post or by alecironic maans
A imarcial creditor belongeng 10 2 chass, a2 ksled againgt the entry No. 12, shall indicate 2s
choice of authorised representative from amiong the three insolvency professionals Ested
against eniry Mo.13 10 acl as authorized representative of ihe classin Form CA - Mol

Applicable.
submission o falsa armisleading proafs of Glair shall alirac penaios

HName and Signature of Interim Resolulion Professional ;
Mr. Kalaiselvan P

Reg Na: IBBIIPA-0014PP-02539/2025-2026/1 4518

Place . Coimbatore AFA Mo AT 4519013006251 08175 valid uplad0-Jun-26

TVS MOTOR COMPANY LIMITED TVS >a&

Regd office; "Chaitanya”, No. 12, Khader Nawaz Khan Road, Nungambakkam, Chennai 600 006
Website:www.tvsmotor.com  Telephone No. (044) 28332115  Email.contactus@tvsmotor.com
CIN:L35821TN1992PLC022845

STATEMENT OF STANDALONE & CONSOLIDATED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30™ JUNE 2025

Date - 31.07.2025

GREATER CHENNAI CORPORATION

BUILDINGS DEPARTMENT
e- TENDER NOTICE

Tenders are invited by the Superintending Engineer (Buildings) for the
fallowing works as per defails furnished below

Various Types of Building Works at Zone-5,7,9and 15

For more information see http://tntenders.gov.in &
www.chennaicorporation.gow.in

Lowest Work value Rs.117.32 Lakhs

B.0.C.NO.B1 /1849 [ 2025

Highest Work value Rs.795.02 Lakhs | EMPD 1% of Work Value (R in Crores)
Tender date and Time : 18.08.2025 up to 3.00 P.M C lidated
Tender open date and time  : 19.08.2025 at 1.00 A.M R Eta:::mneur ‘a’““E"’ E -5 nn:d e v J-HT.:I
DIFR / 4047 / Tender | 2025 Superintending Engineer (Buildings) S. Particulars e esanibiile i bl
No 30.06.2025 | 30.06.2024 | 31.03.2025 30.06.2025|30.06.2024 | 31.03.2025
The South Indian Bank Lid, Regional Office-Madurai (Unaudited) (Audited) (Unaudited) (Audited)
First Floor YMGA Buliding, Opp. Astoria Hotels, 70 feet Road, Ellis Nagar, : -
SOUTH Madural - 625016, Tamiinadu. ro1015@sib.co.in. Ph: 0452 2300205 1 | Total income from operations 10,081.00 | 8,375.59 | 36,251.32) 12,210.05| 10,314.47 | 44,089.01
INDIAN Bank E-AUCTION SALE NOTICE 2 |Net Profit / (Loss) for the period ( before Tax, Exceptional items) 1,063.07 782.91 | 3628.79 977.19 730.43 | 3,505.35
s 3 | Net Profit / (Loss) for the period before tax (after Exceptional items) 1.063.07 78291 | 362879 977.19 73043 | 3,505.35
Ref: RO/SAR/SN/17/2025-26 Date: 30.07.2025 . ——
fi e, ; J10, 42, 484, : :
E-Auction Sale Notice for Sale of Immovahle Assels under the Securitisalion and Reconstruction of Financial 4 |NetProfit/ (Loss) Tm the period after tax (after EHE?F_}tmnal teme) — Lot IME s — ol (AL
Assets and Enforcement of Security Interest Act, 2002 read with proviso lo Rule 8(6) and 8(1) of the Security 5 | Total Comprehensive Income for the period [Comprising Profit for the
Interest (Enforcement) Rules, 2002. period (after tax) and Other Comprehensive Income / (Loss)
; 1. 743, : : A2T.
1) Mr. Immam Ahammed Hussain 8. (Proprietor of | 2) Mrs. Kousiya |, No.85 Jinna Nagar, e o™ Sk 274318 T 2o e ML
Mis. Siraj Milk Agency) No.2A1, M K Complex, Batlagundu | Madural Road, Begampur, Dindigul - 624 002, 6 | Paid up Equity share capital (Face value of Re.1/- each) 47.51 4751 4781 4751 47 .51 4751
Road, Begampur, Dindigul - 624 002, Tamilnadu. Tamilnadu. 7 | Reserves (excluding Revaluation Reserve) - - | 9,889.14 - B,455.87
Also at- Door No.85, Jinna Nagar, Madural Road, Begampur, | Also at: No 21, M K Complex, Batlagundu Road, :
Dindigul- 624002, Tamiinadu Begampur, Dindigul - 624002, Tamilnady. 8 | Security Premium Account - NOT APPLICABLE -
Notice is heraby given to the public in ganaeral and Iin particular to the borrower/guarantor that the below described 9 | Networth 10.723.74 | 8,283.33 | 9.966.18| 9.079.82| 7.180.46| 8.481.39
immaovable property mortgaged 1o the South Indian Bank Ltd, Dindigul Branch {Secured Creditor), the physical 10| Outstanding Dabt 1,648 83 864 .46 1.441.38| 23,857.66 | 22,736.70 | 23,500.76
possession of which has been taken by the Authorised Officer of The South Indian Bank Limited (Secured Creditor), ! m = A -
will be sold on “as is where is” basis, “asis what is" and “whataver there is" condition on 30.08 2025 for recovery of 1 : Qutstanding redeemable Preference Shares - NOT AFPLICABLE -
an amount of Rs.76,93,767 12 (Rupeas Seventy Six Lakh Ninety Three Thousand Seven Hundred Sixty Seven and 12| Debt Equity Ratio (Times) 0,15 0.10 0.15 2.61 3.16 2.76
Paise Twelve Only) as on 28.07.2025 , with future interest, costs and expenses etc. thareon due to The South Indian 7 1 3 ‘E'”“'”““"“"‘“' R AT A R Ty RPN R TR AR
S g : ; . . arnings Per Share (Face value ol Re. 1/- each) (not annuallsed)
Bank Limited, Dindigul Emﬂth {Smem;riiﬂmsnm-]' 1rTn1 the above mentioned Borrower(s) and guarantorn(s). (i) Basic (in Rs.) 16.39 12.15 57 05 12.84 9.70 47.05
EM NO.1. Mrs. Kousiya |. i} Diluted (in Rs. 16.38 12.15 57.05 12.84 8.70 47.05
Name of Froperty Ownier [tern No.2: Mr. Immam Ahammed Hussain § Y E:} o R d{l : ) R T APOLEABLE
= apital Redemption Reserve . .
Description of property: tem No.1: All that part and parcel of land admeasuring 62 Cents along with all P u
other constructions, improvaments, right to use pathway and cart-track, other easementary rights existing and 15 Dahaﬂtur& Redemption Reserve - NOT APPLICABLE -
appurtenant thereon situated under 5.No.82/1, Re.5.No.82/1B3 of Pillavarmatham Village, Athoor Taluk. Dindigul 16 DEE{ S_E'WGE E‘HEF & Fh‘:'ll'l.'.l Excluding NBFC Subsidiary) (Times 4 82 6 55 5 18 o 994 414 2 g2
District and owned by Mrs. Kouslya |, more fully described in Registerad Gift Settlement Deed No.4175/201% dated I _ 28 I—-_t— it b Bt : _N UL : ' — :
#2.08.2019 of Sub Registrar Office Nagal Nayackkenpatti and bounded on, North: Property Measuring 58.5 Cents 17 | Interest Service Coverage Ratio (Excluding NBFC Subsidiary) (Times) 32.28 28.63 30.65 17.26 13.54 14.57
Cart Track : ' ' : ' :
Item Mo.2: All that part and parcel of Plot Nos.5, 6, 11 and 12 admeasuring 4800 Sq.Ft [1200 Sq.Ft + 1200 Sq.Ft + 19| Long term debt o working capital (Times) - - - 1.85 2.37 1.81
1200 Sq.Ft + 1200 5q.F1] along with all other constructions, improvements, right to use pathway and cart-track, 20| Bad debts to Accounts Recelvable ratio (Times) - - = a ¥ -
other easementary rights existing and appurienant theraon situgted under S.MNo 1277108 of Padivoor Villaga. e _
Vedasandur Taluk, Dindigu! District and owned by M. Immam Ahammed Hussain S, more fully describad in 21| Current liability ratio (Times) (.88 0.82 0.84 0.60 0.61 0.60
Registered Sale Deed No.5095/2018 dated 24.12.2018 of Sub Registarar Office Vadamadurai and bounded on, :
Boundaries For Piot No.5 admeasuring 1200 Sq.Ft, North: Plot No.12, East: Plot No6, South: 20 Feet Wide East- 22 Total debis to total assets ratio (Times) 009 0.08 0.09 0.58 0.60 0.56
Wes! Common Pathway, West, Property in 5.No.1277/90. Boundaries For Plot No.6 admeasuring 1200 Sq.Ft. 23| Debtors Turmover ratio (Times) 30.20 25.45 28.08 2821 23.65 24 80
Morth; Plot No.11, East: Plot No.7, South; 20 Feet Wide East-West Common Pathway, West: Plot No.5, Boundaries 3
For Plot No.11 admeasuring 1200 Sq.Fl, North, 20 Fest Wide East-West Common Pathway, East: Plot No.10, 23| Inventory Turnover ratio (Times) 17.45 16.84 16.64 12.61 11.26 1148
South: Plot No.6, West: Plot No. 12, Boundaries For Plot No.12 admeasuring 1200 Sq.Ft. North; 20 Feet Wide East- 25| Operating Margin (%) 12.5 1.5 12.3 10.8 8.8 10.8
Wast Common Pathway, East: Plot No.11, South: Plot No.5., West: Property in 5.No. 127 7/80. :
26| Net Profit M % 7.7 6.9 75 53 4.7 A
e ifem No. 1 Rs,36,16.200/- (Rupees Thirty Six Lakh Sixteen Thousand Two Hundred 0iy) SLE A0 WSS ) 2
bl e tem No.2: Rs.16,80.000/- (Rupees Sixteen Lakh Eighty Thousand Only) Notes:
Earnest Money ftem No.1: H5-3.E1.ﬁ?ﬂ:-1ﬁunw5 Thrae Lakh Sixty One Thousand Six Hundred and Twenty Only) 1 The above is an extract of the detailed format of financial results filed with the Stock Exchanges under Regulation 33 and 52 of the SEBI (Listing
Deposit (EMD) ltem No.2: Rs. 168,000/ (Rupees Ona Lakh Sixty Eight Thousand Oniy) Obligations and Disclosure Requirements) Regulations, 2015. The full format of the financial results are available on the Stock exchange websites
Bid Incrament amount | Rs.50,000v- {www.bseindia.com and www.nseindia.com) and on Company's website (www.tvsmotor.com).
Date and time of :_iI].l:lE.EDEE from 02:00 PM to DEI:CIDI PM Figures for the previous periods have been regrouped, wherever necessary, to conform to the current period's classification
E-auction (with 5 minute unlimited auto extensions ll sale is concluded) : o . .
E ke Nil Encumbrances from a0.03.2022 to 31,07.2024 (For tem No.1) The Delailed Financial Results of the Company for the Quarter eded 30" June 225 can be accessed through the below QR code.
known to the Bank Nil Encumbrancas from 18.02.2019 to 04.07.2024 (For Iterm No.2)
For detailed terms and conditions of the sale, please refer to the link provided in web portal of South Indian Bank
Ltd, (Secured Creditor) website .o, www. southindianbank.com. Datails also available at hitps.//bankauctions. in
For any further clarification with regards to inspection of property, terms and conditions of the e-auction or
submission of bids, kindly contact Authorised Officar (Ph.No. 9894647220 / 8025256908) or The South Indian For TVS M“‘tﬂrsiﬁ'_"“pa”f Limited
Bank Lid,, Dindigul Branch Mabile No.B056531 536 during working hours, Place : Bengaluru Prof. Sir Ralf Dieter Speth
Place: Madural Authorised Officer Date : 31.07.2025 Chairman

l epaper.newindian@.as.mﬁw .




